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(High Court of Delhi)
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Director (Academics)!
Charrperson (Officiating) fie‘

Doll\lJud1clnlAeadumy

No. DJA/Trg./OC/Commercial Court/1912/2025/"I "1 6 1 1"‘ February, 2025

To
l. The Ld. Principal District & Sessions Judge (I-IQs), Central, TI-IC
2. The Ld. Principal District & Sessions Judge, South-West, Dwarka

_/3‘. The Ld. Principal District & Sessions Judge, West, Tl-[C
4. The Ld. Principal District & Sessions Judge, East, KKD

. The Ld. Principal District 8: Sessions Judge, South, Saket

. The Ld. Principal District &. Sessions Judge, Shahdara, KKD

. The Ld. Principal District & Sessions Judge, North-West, Rohini

. The Ld. Principal District & Sessions Judge, South-East, Saket

. The Ld. Principal District & Sessions Judge, North-East, KKD
J10. The Officiating Principal District 8:: Sessions Judge, New Delhi, PI-IC
ll. The Officiating Principal District & Sessions Judge, North, Rohini

\DOO\JO\LI1

Sub.§ Orientation Course for District Judges (Commercial Court) (Full Strength).

Respected Sir/Madam,

As per the approved Training Calendar for the year 2025, the Delhi Judicial Academy
shall be conducting an ‘Orientation Course for District Judges (Commercial Court) (Full
Strength)’ on 01$‘ March, 2025 at the Delhi Judicial Academy.

The nomination list of Judicial Ofiicers for the aforesaid programme is enclosed as
Annexure ‘A’.

It is requested that Judicial Officers posted in your district may kindly be
communicated about their nomination in the aforesaid programme through your good office.

ln case any Officer requires exemption from attending the programme, the Ld. Officer
may move application in advance through the concerned Ld. Principal District & Sessions
Judge. lf the exemption is required on urgent basis, intimation to that effect may be sent to the
Academy through e-mail, followed by a formal application duly forwarded by the concerned
Ld. Principal District & Sessions Judge. Attention of the nominated officers may also be drawn
to the exemption guidelines issued by the I-lon’ble High Court of Delhi vide Letter No. 7097-
7l l0lDI-ICIGAZ./G-3/2023 dated 10.10.2023, whereby it has been directed that exemption of
nominated Judicial Officcrs from attending training programmes shall be considered only in
case of extreme exigency such as medical condition etc. alongwith documentary proof. In case
the nominated oflicer is transferred, the successor Judge shall stand nominated for the
programme automatically.

The nominated Judicial Officers may kindly be advised not to list any judicial work on
015‘ March, 2025, so that litigants and lawyers are not inconvenienced. ln case some judicial
work has already been listed, it may be preponed or adjourned accordingly, to the extent
possible.

With regards,
Yours faithfully,

A cwEncl.: As above
(Rajesh Kumar Singh)
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MOST llViilliEDlATE/ OUT AT ONCE

OFFICE OF THE PRINCIPAL DtE'5TFtICT & SESSIONS JUDGE (WEST)
TtS HAZARI COURTS : DELHI

5 0 r-53No. 37 3'0/Jo'rP/cat./and West/2025 Dated, oelhiltle-3 FEB Z325
Copy forwarded for information and necessary action to :~

V 1. The Officer Incharge, Pool Car, Tis Hazari Courts, Delhi. Q
2. The Judicial Officers concerned of West District, Tis Hazarl Courts, Delhi.-
3. The Branch lncharge, Filing Section, West District, Tis Hazarl Courts,

Delhi.
4. The PS to Ld. Principal District & Sessions Judge, West District, Tis

Hazarl Courts, Delhi for information.
5. For uploading on LAYERS.

' __/6/F'6r uploading on centralized website through LAYERS.

0”‘; \'l=q\U, \
(Hemani llllalhotra)

Officer I charge (Judicial Branch)
DJ (Com ercial)-02, West Distt.
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Nomination List for

Annexure ‘A’

Orientation Course for District Judges (Commercial Court)
(Full Strength)

.. O11

01“ March, 2025

Sl.
No. Name of Officer Present Posting No District t

__ __ ,__ A Ii,°Sfing
Place of

;-| Mr. Pitamlaer Dutt District Judge (Commercial Court) |_| East H KKD_
IQ Mr. Paukaj Gupta (District Judge (Commercial_Court) _ South-west_ \_ _D\ya_rka
U0 Mr. Sanjeev Kurnar Aggarwalz’ ‘i District Judge_(Co1nmereial Court) i ;.4\,_, Central i THC

U1-ii

Mr.
Mr.

Umed Sirigh
Nikhil Chopra __

District Judge (Commercial Court)“
‘ District Judge (Commercial Court) O\l\J Central i THC

North ‘ Rohini ‘ ‘

O\ Mr. Payran Kr. Matto 3 District Judge (Commercial Court) -IA Shahdara KKD
_I-Iemani Malhotra District Judge (Commercial Court) \\J1 West ‘iii-IC

O0 Ms. Vineeta Goyalifig District Judge (Commercial Court) DJ *N¢;;.; Delhi rue?
\D it/is’. Illa Rawat i g District Judge (Commercial Court) U0 C "C rag

r—- 3 Mr. Deepak Garg District Judge (Commercial Court)
Central g

THC\D

,_a |-n Mr. s.s. Rathi g District Judge (Commercial Court)
Central

THC|_|. |.-4

I-4 NJ Mr. Brijesh 7 District Judge*(Commercial Court)
Central

KKDpa

0- U-3 Mr. Manoj Kumar Nagpal District Judge (Commercial Court)
_ _Shahdara '

THC0-I LA

0-4 -$=~ Mr. Bhupesh Kumar District Judge _(_Qommercial Court)
_i 7 Central

SaketUI

0-I £11 Mr. Ajajr Kr. Jim J District Judge (Ciomn-iercial Court)
J J saris-east

SaketU3

v-- @ Ms. Anu Grover Baliga w Z District Judge (Commercial Court)
South-East

Saket-b

0-1 --"I Ms. Preeti Agrawal Gupta District Judge (Comrnerciali Court)
South-East

Rohinig_n

18 Ms Nirja Bhatia District Judge (Commercial Court)
(Digital)

North-West 1;

Saket

19*} Ms 0 SavitaRao H 7 K77‘ District Judge (Con1mercial_Court) Saketa—l South _ \

20, Mr. Mukesh Kr.Gupta _ DistrictJudge (Commercial Court)

7 South-East
1 g l

THCCentral i-J

21;‘Dr Neeréi Bliarihoke _g_ Distritglildge (Commercial Court) O\ South-East Sakct
22\Mr Anurag in District Judge (Coniriietgzial Court) New Delhi WPHCb—l

23_ Ms
Sa

Neelam Singh __ _ District Judge (Commercial Court) South-EastIQ Saket
£24; Mr. Lai Singh jg District Judge (Comu1ercia_l_Court) South-East Saket@|

Mr. Vi_nod Yadav C District Judge (Commercial Court) Nrmwes JM Rohini
Mr. Sandeep Yadal/g District Jildgc (Commercial Court) South SaketU-3

25
1 26

‘ 27 Mr. _ il Kr Sisodia District Judge (Commercial Court) -Uh Central THC
Mr.

An .
Dig Vinay Siugh 7District Judge (Cormnercial Court) West 7 JTHCbi

29 Mr. Amit Kumar DistrictJudge (Commercial Court) C _1 North 7Rohini
30 Mr. Vikas Dhull __ *District Judge (Commercial Court) South-West DwarkaN

31 Ms. Anuradha Shukla Bhardwaj District Judge (Commercial Court)__ South-Bast Saketl-J

Mr. Ashutosh Kumar i District Judge (Commercial Court) J C THCp-4Vizni

33 Ms. Ruby Alka Gupta Disudct Judge (Commercial Court)
West _

KKDNI

(34 Mr Sfanj eev Kr. Malhotra r District Judge (Commemial Court)
g East _
1 North-East \

35 Mr Manoj Kumar-I _ g_ District Judge (Commercial Court) 5 if Central i 'l‘_I-IC

"36 Mr. Aj ay Pandey District Judge (Commercial Court) 10 Central THC
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S1’ Name of OfficcrNo. NoPresent Posting * District Posting!Place of ‘J

37 Mr. AmitBansal W District Judge (Commercial Court) I» South-West Dwarka
38 Mr. Sanjay Shanna-(II District Judge (Cpmmercial Court) La-I nShai1dara C
39 Mr. Vidya Prakash District Judge (C_ommercial Court) [Q New oémi PHC

District Judge (Conu_n_3_rcial Court) -i> West THC\-i/40 _Mr.SanjayJindaI _ __
(41 Mr. Raj Kr.Tripathi District Judge (Commercial Court) O0 i7South-East T Saket 1
‘ 42 Ms. Kiran Bansal - District Judge (Commercial Court) i 2 KKD1 Shahdara

43_ lg Ms. Ravindcr Bedi J J District Judge (Commercial Court) n-1 |\J Central THC _
L44 Mr. Rakesh Pandit District Judge (Commercial Court) -§ South-West Dwarka-' .

\,i»_45 _ Mr. Ajay Gupta
‘ 46 ‘ Mr. Lokesh Kr.Sharma

District Judge (Commercial Couri)
District Judge (Commercial Court) U'|U'\

‘ West ruc
l South__ H Salget i

l 47 l Mr. Gorakh Ijatli Pandgl g_Distri5t Judge(Commercial Court) OD Central THC
Q37 '1 Mr_. Rajesh Kr.GoeI _ __District Judge (Commercial Court) ix) Central THC T\.

i 49 Mr. Sanjeev Kr.Singh District Judge (Commercial Court) 1
(Digital) 4 SC“ _ §““°‘_

_ i__Dist1-ict Judge(Commercial Court) 6 West l THC_,|/so I Mr. NareshgKr Malhotrgg
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